CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH
C.P., No.267 OF 2003
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Wew Delhi, this the 1§th day of september, 2003

HON’BLE SHRI JUSTICE V.5. AGGARWAL, CHAIRMAN
HON’BLE SHRI R.K. UPADHYAYA, ADMINISTRATIVE MEMBER
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(By Advocate : Shri N.5. Menhtal
ORDER (GRAL)

SHRI JUSTICE V.5. AGGARWAL:-

2. Kesping 1n view the above said Tact, Ruie 18
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